2567 Oral Answers
Shrimal Alva: 1 can read it in
Hindi also.
Acharya Kripalani: We do not
uaderstand the English of some of
them.

Dr. Ram Subhag Singh: There are
quite a number of Members who do
not understand English at all,

Mr. Speaker: There are also a num-
ber of persons who do not understand
Hindi.

Shri Sinhasan Singh: It these
Ministers, who do not know Hindi
and who try to speak in broken
Hindi are not allowed to speak that
much Hindi, how will they be able
to pick up Hindi? (Interruption).

Shrimati Alva: I shall read the
smswer in Hindi.

Mr. Speaker: In Engli¥h.

Shrimati Alva: (a) and (b). A
sum of Rs. 4:75 lakhs was sanction-
ed last year for 7 multi-purpose
development blocks in tribal areas of
former Madhya Pradesh, Rs. 2.25
lakhs for the two such blocks in form-
er Madhya Bharat and 0.87 lakhs for
one block in former Vindnya Pra-
desh, as asked for by the State Gov-
ernments concerned, in addition to
what they might have got for these
blacks from the Ministry of Com-
munity Development. Information
relating to the other part of the ques-
tion is being collected and will be laid
on the Table of the House when
received.

Shri Jangde: May I know whether
a seperate pattern of schemes is being
worked in these Community Develop-
ment areas altogether different from
the ordinary community areas, and
whether the persons locally educated
and have got local training are pre-
ferred, or, other persons are prefer-
red?

Shrimati Alva: Slightly different
patterns are executed in these new
development areas,

Shri Jangde: May I know what has
happened to the scheme in which
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Re. 27 lakhs are fo be spent in =a
particular project in the

Tribe area and whether any such
scheme has been opened in the new
Madhya Pradesh?

Shrimati Alva: This scheme itself
is out of this Rs. 27 lakhs which the .
hon. Member referred to.

Shri B. 8. Murthy: Arising out of
the answer of the Deputy Minister,
there seem to be three different
schemes worked in these areas—one
from the State, one from the Home
Ministry and the third from the Com-
munity Development Ministry. May
1 know whether there is any co-
ordinate scheme for the wholesorme
welfare work among these tribes?

The Minister of State in the Minis-
try of Home Affairs (Shri Datar): The
hon. Member has not understood the
question properly. So far as the
interests of the Scheduled Tribes are
concerned, these schemes are ordi-
narily those which are worked by the
State Governments. But in the tribal
areas there was a desire to have an
intensive development in respect of
certain matters which concern the
tribal areas. Therefore, in co-
ordination with the Ministry of Com-
munity Development, Government
have decided to have 43 intensive
development blocks—multi-purpose
project blocks—in tfibal areas. They
cost in all Rs. 27 lakhs, a portion of
which is borne by the Ministry of
Community Development and the
other by the Ministry of Home Affairs.
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I shall read the answer in English
as well.

Shri Datar: (a) while it is the res-
Pponsibility of the State Government
to maintain law and order within its
territory, det inst aggression is
the responsibility of the Central Gov-
ernment. It is a question of fact
whether any given situation relates to
law and order or defence.

(b) The annual expenditure on
Rajasthen Armed Constabulary is
approximately Bs. 57.50 Lakhs which
tm borne. by the Eajasthan Govern-
ment. '
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(¢) No.
{d) No.
{e) Does not arise.
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Shri Datar: Formerly, it was the
State Government that was carrying
on, or, the then Government of India
was carrying it on, but after integra-
tion and after the formation of the
Rajasthan State, this question was
considered in all its aspects and it was
found that it was more or less a law
and order question and the State
ought to bear it.
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